
OFFICE OF THE CHIEF METROPOLITAN MAGISTRATE, (NCiRTU) ROHINI
COURTS, DELHI

MODIFICATION ORDER

In view of request received from Sh. Kautuk, Ld. MM in the partial modjacation of Duty

roster of M' :'opohtan Magistrates for the month of March 2023 (Ref. No. 5621_5706

/C:MM/North/Rohini/Delhi2023 dated 24.02.2023), it is ordered that Ms. Preeti) Ld. MM shall

perform the work of Duty MM on 06.03.2023 jn place of sh. Kautuk9 Ld. MM and sh. KautukJ

Ld. MM shall pr’rform the work of Duty MM on 23.03.2323 in place of Ms. Prqeti, L

Ad(ll. Chi
North Distr

n)
In IVlagistrate
Illini, Delhi.

6QSo
/CIVIM/ North/Rohini/Delhi/2023 DATED :

COpy forward, i for information and necessmy action tO :

The Ld. Registrar General, Hon'ble High Court of DelhiJ New Delhi
2. The Ld. Principal District & Sessions JudgeJ North Districtp Delhi.
3. The Ld. Magistrates posted in North Dbu'icl De]hi.
4. The Secretary, DLS A, North DbtrictJ R6hira CourtsJ Delhi.
5. TI''' Tncharge, Facilitation Center, Rohini COWES, Delhi.
6. -1' iecretary, Rohini Court Bar Association, Rohini, Delhi.
7. La'.,' Officer, Tihar Jail, Dead

8. Ti, ,Chief Public Prosecutor (North),(North-west).
9. TI.. )CP (Outer),(North-West),( Rohini))( Outer North).Rohini Jail, Delhi.

ncharge Lock-up, Rohini Courts, Dem.

1

'updt10. T:
11. Til
12. T, lcharge Cash Branch, Room No.18, Ground FloorJ Rohini CourtsJ DeIIa.

Jr, Video Conferencing Room, Rohini CourtsJ Delhi.
:ontrolling Officer, Pool-Car, Rom Courts2 Delhi.
:are Taker, Rohini Courts, Dead

13. R,
14. T:
15. T

bIG. F,

17. F
ploading on centralized web-site through LAYERS.
)loading on LAYERS.

18. 1\'

19. S
i Board.

20. 1
21. C

Ly Incharge, Rohini Courts Demi
; (Prison), Tihar Jail, Delhi, New Debt
File

Addl. Chief Metropl
North Distri I


